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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD
¥
0.A.No.1000/99.
Dt. Of Decision : 12-07-99.
Shri Zubedh Pasha .. Applicant.

Vs
1. The General Manager, Heavy Water Project,
Manugur, Khammam District.

2. The Chief Administrative of Accounts Officer,
Heavy Water Project, Manugur, Khammam Dist.

3. The Administrative Officer, Heavy Water Project,

Manugur, Khammam District. .- Respondents.
Counsel for the applicant : Mr.G.Ravi Mohan
Counse! for the respondents - Mr.B.N.Sharma, Sr.CGSC.
CORAM:-

THE HON'BLE SHRI RRANGARAJAN : MEMBER (ADMN.)
THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)

XXXXX
ORDER

ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN : MEMBER(ADMN.))

Heard Mr.G.Ravi Mohan, leamed counsel for the applicant .




|

2. The learncd counsel for the applicant submitted that he wall
withdrawing this OA and filing a fresh OA for the same relief adding some more
points in this comnection. He is permitted to do so.
3. The OA is disposed of with a liberty to file a fresh OA for the same
relief. No costs.
S HWAR) (RRANGARAJAN)
ya
]MEMBER(JUDL) MEMBER(ADMN.)
Dated : The 12% July, 1999. ﬂﬁz
(Dictated in the Open Court) (30«
SPR




y;
";ﬁ:'.
~

1st ANg~ 1Ind _ CUAT. :

cupy T.- —=
) - TYSED 2Y ‘ CHECKED BY \ q

1. HQHND CoLisARD BY APRAIVED 3Y ?)o ﬁ

2., HHAJ M (A ) .

TuE CONTRAL ADAINISTRATIVE TRIZUW

BZHBS]h\m(?ﬁ////// 1 LNT?\L 10 1H1STR Tiyg\Ta 3URAL

R (Hv///// HYDERRGAD BENCH.HYDERADIAD,

5. SPSE

THE HON'BLE #R.IUS JH. HESIR

| vICs
‘ | | THE HOH ' .H.RAZEMORA PRASAD .
|

THE HOW'OLE ma.ﬁ."RANGARAJiE/}///7

MEMIER { ADMN )

ot

THE HON'BLE MR.D.5. AT PARAMEZMUAR

memszR ( JudL)

' ognex, Date. 127 1-29 -

URDER__/ JUDGRENT
”

‘ . @A, /AR . /CP.NT
: , N
wum.\omﬁ%ﬁ

AOMITTED ASD INTERIM DIRECTIONS

(24"

h_QISPGS 0 JF WITH DIRCCTIONS

——,

- DISMISHE

| ~
DISINISSED AS WITHDIAUWAN
REJECTED
Az T3 CCSTS

Fea1g aEfAs FfgHw
Caqual -Administrative Tribunal
g5 | DESPATCH ‘I

18 JuL %W 2
Serarg i —j

MYDERABAD BENCH




